CHHATTISGARH STA%'%%VETLAND AUTHORITY

Aranya Bhavan, North Block, Sector-19, Naya Raipur Atal Nagar, {Chhattisgarh}

Phone no. 0771-2512807, Fax no.0771-2512801

Website:www.cgsbb.in Email-cgstatewetland@gmail.com
No./Wetland/..2.3M.. Raipur, Dated...].6../02/2022
To,

Ld. NGT

Sub:-

Ref:-

Principal Bench, New Delhi

In the matter of O.A. No. 351/ 2019, Mr. Raja Muzaffar Bhat Vs .The state of
Jammu and Kashmir & Ors.
Ministry of Forest and Climate Change, Govt. of Chhattisgarh letter No. No. F-
7/4/2013/10-2 dated 02.02.2022.

4
In relation to the decision passed by the Hon’ble National Green Tribunal

dated 25.11.2021, the action taken by the Chhattisgarh State is as follows:

1.

The Chhattisgarh State Wetland Authority has been reconstituted as per order no. F
No0-9-55/2016/1/5 dated 17.12.2021 issued by General Administration Department of
State of Chhattisgarh with Minister for Forest and Climate Change as its Chairperson,
Chief Secretary of the state as its Vice Chairman, 12 Ex-officio members, five
technical members, and the Member Secretary of the State Biodiversity Board
nominated as the Member Secretary of the State Wetland Authority.

In order to discuss and prepare a strategy for future course of action a meeting of the
expert members of the newly constituted State Wetland Authority was held on
10.01.2022( Annex-2) and it was decided to prepare the inventory and maps of the
wetland on a priority basis. Apart from this other suggestions like co-opting of
additional members, preparation of management plans of selected wetlands was also
suggested. Accordingly, a proposal for preparing the inventory, mapping, and survey
has been prepared and submitted by the Chhattisgarh Council of Science and
Technology.(Annex-3).

The State Government vide its order dated 11.02.2022 and in light of the power
conferred under Wetland rules,2017 and in light of the Guidelines for implementing
the Wetland rules issued by the Ministry of Environment, Forest and Climate Change
has declared Forest and Climate Change department as the Nodal Department for
management of wetlands and the office of State Biodiversity Board act as the
secretariat to the State Wetland Authority.(Annex-4)

In relation to the implementation of the proposals received by the Chhattisgarh
Council of Science & Technology for making an inventory of the Wetlands, proposals
have been sent to the State Government by this office vide letter no./wetland/06 dated
18/01/2022 and letter no.wetland/22 dated 04/02/2022 for providing necessary
permissions. (Annex-5,6 &7).

After receiving the necessary approvals from the State Government, In the first phase,
those significant wetlands of the state that are essential from the Avian
Biodiversity/Aquatic Biodiversity point of view and other essential reasons will be
given priority in work.

After preparing the inventory of the Wetland by C.G COST, In the first phase, the
important wetlands of the state (mapped after a survey by the Chhattisgarh Council Of
Science And Technology or some other agency who has been allotted the work), the
authority shall proceed to prepare the brief documents and management plans of these
wetlands.

1124/




7. After getting the necessary approvals and budgets for preparing the inventory,

conducting the study, preparing the map and management plan of the Wetland, the
authority start the work of conservation and management of wetlands taking into
priority the significant wetlands of the state.

Enclosed: As above.

(Arun K‘_umﬁndcy)

Member Secretary
Chhattisgarh State Wetland Authority,

i Nava Raipur Atal Nagar
Endt.No./Wetland/ 2?39 Raipur, Dated...( .6../02/2022
Copy to:-
1. PA to Minister, Department of Forest & Climate Change, Government of

Chhattisgarh.
Deputy Secretary, Office of the Chief Secretary, Government of Chhattisgarh.

. Mrs. Manju Pandey, Joint Secretary, Ministry of Environment, Forest and Climate

Change, Government of India.

The Secretary, Department of Forest and Climate Change, Government of
Chhattisgarh, with a request for necessary action related to this office letter no.
/wetland / dt.06/18.01.2022 and letter no./wetland/22 dated (x/02/2022.

(Arun ndey)
Membeléi:tary
Chhattisgarh State Wetland Authority,
Nava Raipur Atal Nagar



995 (ANNEX-1)
Government of Chhattisgarh
General Administration Department

Mantralay, Mahanadi Bhawan s
Naya Raipur, Atal Nagar District Raipur (C.G.)’

Nawa Raipur, Atal Nagar, Dated \‘?/12/2021

F. No. 9-35/2016/1/5 :: Whereas the Wetlands. vital parts mf the hydrological cycle.
are highly productive ecos systems which support rich biodiversity and provide a wide
range of ccosystem services such as water storage. water purlhcalmn flood
mitigation. erosion control. aquifer recharge. microclimate regulation. aesthetic
enhancement of landscapes while simultaneously supporting many significant

recreational. social and cultural activities. being part of our rich cultural heritage:
0]

And whereas many wetlands are threatened by reclamation and degradation
through drainage and landfill. pollution (discharge of domestic and industrial effluents
disposal of solid wastes) hydrological alteration (water withdrawal and changes in
inflow and outflows) over exploitation of their natural resources resulting in loss of
biodiversity and disruption in ecosystem services provided by wetlands:

And whereas clause (g) of article 1A of the constitution stipulates that it shall be the

duty of every citizen of India to protect and improve the natural environment
including forests. lakes. rivers and wildlife and to have compassion for living
creatures:

And whereas the Environment (Protection) Act 1986 is a comprehensive
legislation to provide protection and improvement of the environment. including inter-
alia. wetlands and for matter connected therewith:

And whereas the National Environment Policy. 2006 recognizes the
ecosystem services provided by wetlands and emphasizes the need to setup a
regulatory mechanism for all wetlands so as to maintain their ecological ‘character and
ultimately support their integrated management:

And whereas India is a signatory to the Ramsar Convention on Wetlands and
is committed to conservation and wise use of all wetlands within its territory:

And whereas in exercise of the power conferred by section 25. read with sub
section (1) and clause (v) of sub section (2) and sub section (3) of section 3 anid
section 23 of the Environment (Protection) Act. 1986. the Central Government
published Wetlands (Conservation and Management) Rule 2017 vide G.S.R. 1203

(E) dated 26.09. 2017.

And whereas taking into cognizance that land and water. two major
ecological constituents of Wetland ecosystems are enlisted as State subjects as per the
Constitution: the State Government. in accordance with Rules 5(1) of the Wetland
(Conservation and Management) Rules 2017. and in suppression of the earlier order
dated 01.12.2020 (No. F14.02/2020/32) hereby amends the constitution of
Chhattisgarh State Wetlands Authority (CSWA) with the following members :-

I. Minister. Department of Forest and Climate Change.

Government of Chhattisgarh Chairperson;
2. Chief Secretary. Government of Chhattisgarh -Vice Chairperson;
Cont...2
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Principal Secretary. Department of Forest and Climate C hange.

Government of Chhattisgarh -Member ex-officio;

W

9i

10
11

14.

i

16.

7.
18.

i

2

. Secretary in-charge. Department:of Water Resource

- Secretary in-charge Department of Housing and Environment - Member ex-officio;
- Secretary in charge. Department of Urban Administration and

- ,’\» -
Development - Member ex-officio;

- Secretary in-charge. Department of Panchayat and

Rural Department - Member ex-officio;

and Irrigation - Member ex-officio; .

- Secretary in-charge. Department of Agriculture

and Fisheries - Member ex-officio;
Secretary in-charge. Department of Revenue and -
Disaster Management - Member ex-officio;
. Secretary in-charge. Department of Tourism - Member ex-officio;
- Director. Chhattisgarh Gouncil of Science and

Technology. Raipur - Member ex-officio;
. Principal Chief Conservator of Forest (Wildlife) - Member ex-officio;
- Member Secretary. Chhattisgarh Environment Conservation

Board - - Member ex-officio;

Additional Principal Chief Conservator of Forest. Ministry
of Environment. Forest and Climate Change.
Regional office Nagpur. - Member ex-officio;
. Prafessor M.L. Nayak (Retd.) ex-HOD. School of Life Sciences
Pt. Ravi Shankar Shukla University (Life Science Specialist)

- Technical Member (Wet Land Authority);
Dr. Ninod Bodhankar. Professor Pt. Ravi Shankar Shukla University.
Raipur . - Technical Member (Water Science);
Director. Department of Fisheries - Technical Member (Fisheries and Ecology);
Dr. K. Subramanium. Member State Planning Commission.
Raipur. Chhattisgarh - Technical Member (Socio Economic Expert);
Mr. Mohit Sahu. Wetland Expert. Raipur (Wetland Ecology and .
National level ornithologist) -Technical Member (Landscape Planning);
).Member Secretary. State Biodiversity Board
% - Member Secretary, Chhattisgarh State Wetlands Authority;

The Chhattisgarh State Wetlands Authority (CSWA) constituted above

shall meet at least thrice a year and exercise such powers and functions as prescribed

n

be

Rule 5 (4) of the Wetland (Conservation and Management) Rules 2017.

The term of expert members laid down from serial no. 15-19 above. shall
a period not exceeding 3(three) years.

By order and in the name of the
Governor oj_" Chhqt)isganh

(San ja‘ig,x r“éwﬂ\zp\

Joint. Secretary
Government of Chhattisgarh
General Administration Department

Cot= 3
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Copy to :-

I. PA to Minister. Department of Forest and Climate Change. Government of
Chhattisgarh. N
Deputy Secretary. Office of the Chief Secretary. Government of (hhdmss_ar'h

. Aditional Chief Secretary Department of Water Resource and [rrigation.
Government of Chhattisgarh.

. Principle Secretary Department of Forest and Climate C hange. (Joxermmm of
Chhattisgarh. \ .

. Secretary Department of Agriculture and Fisheries, Government of Chhattisgarh.

. Secretary. Department of Panchayat and Rural Development. Government of
Chhattisgarh.

7. Secretary. Department of Revenue and Disaster Management. Govt. of

Chhattisgarh.

8. Secretary, Department 6f Urban Administration and Development. Government of’
Chhattisgarh.

9. Secretary. Department of Housing and Environment. Government of Chhattisgarh.

10. Secretary. Department of Tourism. Government of Chhattisgarh.

11. Dr. K Subramanium. Member. State Planning Commission. Raipur. Chhattisgarh.

12. Director. Chhattisgarh Council of Science and Technology. Raipur.

I3. Director. Department of Fisheries. Raipur. Chhattisgarh.

14. Principal Chief Conservator of Forests (Wildlife). Raipur Chhattisgarh.

I5. Member Secretary. Chhattisgarh Environment Conservation Board. Raipur,
Chhattisgarh.

16. Additional Principal Chief Conservator of Forest. Ministry of Environment.
Forest and Climate Change. Regional Office. Nagpur. Maharashtra.

17. Professor M.L. Nayak (Retd.). ex-Head of Department. School of Life Sciences.
Pandit Ravi Shankar Shukla University.. Raipur. Chhattisgarh.

18. Dr. Vinod Bothankar, Professor. Pandit Ravishankar Shukla University. Raipur.
Chhattisgarh.

19. Mr. Mohit Sahu. Wetland Expert. Raipur. Chhattisgarh.

20. Member Secretary. State Biodiversity Board. Raipur, Chhattisgarh.

0d b2

=

n

=

™ 7 "
N2t
Joiﬂf: S\gi'et ',\\

Government of Chhattisgarh
General Administration Department
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CHHATTISGARH STATE WETLAND AUTHORITY
BoIRTe ST deove iR

Aranya Bhavan, North Block, Sector-19, Atal Nagar, Dist.- Raipur (Chhattisgarh)
3RvY g, A i, VeeR—19, AT TR, e TR (BEHETS)

Phone & Fax No. 0771- 2512807 Email : camsbdb@gmail.com
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CHHATTISGARH STATE WETLAND AUTHORITY

Aranya Bhavan, North Block, Sector-19, Atal Nagar, Dist.- Raipur (Chfiattisgarh)

Phone & Fax No. 0771-2512807
Email :cgstatewetland@gmail.com

No./Wetland/.......... Raipur, dated......... /01/2022

Minutes of the meeting of Technical Members of the newly reconstituted

State Wetlandsﬂ Authority held on 10" January 2022

The Chhattisgarh State Wetland Authority has been ‘reconstituted as per order no. F No-9-
55/2016/1/5 dated 17.12.2021 issued by General Administration Department, Govt. of
Chhattisgarh and Member Secretary, Chhattisgarh State Biodiversity Board has been appointed
as Member Secretary of the Chhattisgarh State Wetland Authority. As per the order and Wetland
Rules,2017, the authority shall meet thrice in a year. Therefore, a meeting of the expert members
was called upon on January 10, 2022, to prepare the agenda and action plan for the first authority
meeting which is to be held under the Chairmanship of Hon'ble Minister for Forest and Climate

Change. The following expert members were present in the discussion:-

I Mr. P.V. Narsimha Rao, PCCF, Wildlife.

2 Mr. Arun Kumér Pandey, Member Secretary, Chhattisgarh State Wetland Authority.
5 Mr. Alok Tiwari, IFS, DCF, Chhattisgarh State Wetland Authority.

4. Mr. Srinivas Tenneti, DCF, Chhattisgarh State Biodiversity Board.

5 Dr. K. Subramanium, Member State Planning Commission, Raipur, Chhattisgarh,
Technical Member-Socio-economic expert.

o) Prof. M L Nayak (Retd.)ex HOD, School of Life Sciences, PTRSU Technical Member-
Wetland Ecology

7 Dr. Ninad Bodhankar, Professor, Pt. Ravishankar Shukla University, Raipur, Technical
Member-Water Science.

8. Mr. P Kawishwar, Scientist E-1 Chhattisgarh Space Application Centre, Expert.
9 Mr. Mohit Sahu, Wetland Expert, Raipur- Technical Member ( Landscape Planning)
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The topics and strategy for the action plan for wetlands discussed in the meeting are as*follows:-

1. The Member Secretary State Wetland. Authority first apprised the members présent about
the notification of the newly reconstituted Wetland Authority by the State Government,
and the provisions of the Wetland _(Conservation and Management) Rules 2017, in which
Rule 5(4) described the functions to be performed and the powers conferred, by and on
the Authority. Member-Secretary also apprised the members that the primary role of the
Authority is to identify arvld‘/ prepare the list of critical wetlands in the State for
notification. Then, the Member Secretary drew members' attention to a technical issue
related to the identification of wetlands. The Member Secretary also sought suggestions
on point number I1(4) of the Guidelines for Implementing Wetland (Conservation and
Management) Rules 2017 issued by the Ministry for Environment, Forest and Climate
Change, Government of India. As per point II(4), Human-made wetlands created
explicitly for the purposes mentioned therein can't be notified under the rules and do not
come under the definition of wetlands as per the Wetland Rules. Dr. K. Subramaniam,
Member, State Planning Commission, informed that according to para II(b) of the
guidelines, these rules would apply to all such wetlands, which will be notified by the

State Government and the Ramsar sites identified as per the Ramsar Convention.

2. Dr. P. Kavishwar and Dr. Amit Dubey, the representatives of the Director CG COST,
inform the members present that CG COST has done survey work of some wetlands in
the past; Mr. P.Kavishwar gave a detailed presentation in this regard in the meeting. It
was informed during the presentation that according to the National Wetland Atlas
prepared by ISRO, Ahmedabad, in the past, there was a total of 35534 wetlands in the
state of Chhattisgarh, out of which 27823 wetlands are of less than 2.5-hectare area. The
Members opined that the survey and mapping of these wetlands require funds; therefore,
wetlands that are significant from biodiversity, migratory birds, Moisture regime( zone of
influence), and other points of view should be preferred in the first phase of the survey.
Because The Hon'ble NGT also in O.A. No 351/2019 Raja Muzaffar Bhat Vs. The state

of Jammu and Kashmir & Ors directed the status of compliance with the environmental
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norms in respect of significant wetlands. Dr. P. Kavishwar suggested that it would be
appropriate for'all the wetlands survey work to be started and later to prepare the
management plan for these wetlands in a phased manner. During the préseﬂt;tion, Mr.
Kavishwar said that CGCOST could take satellite data of three seasons to désign a new
wetland on a scale of 1:100000. Later the estimated cost for this work was also submitted
by CGCOST, which is to the tunehof Rs 5038000/. The experts also proposed creating a
budget head for the performance of regional and other works of the State Wetland
Authority. The proposal in this regard should be sent immediately to the State
Government by the Member'»Secretary of the Authority. The members expressed that
most of the wetlands are essential from the biodiversity and migratory birds' point of
view. Therefore, the Biodiversity Board may do the survey work from the budget/ grant
allocated to the Board by the State Government after obtaining necessary permission

from the state government.

. As per Rule 5(3) of the Wetland Conservation and Management Rules, 2017, the State
Wetland Authority may co-opt a maximum of three members. Mr. Mohit Sahu,
Technical Member, Landscape planning in the State Wetland Authority, has expertise in
Wetland Ecology and Ornithology. Therefore, one expert in landscape planning may be
co-opted. As CGCOST has a vital role in mapping, marking, and identifying Wetlands in
the State, therefore, two experts from CGCOST may also be co-opted. The name of the
experts who may be co-opted after getting the necessary approval is as follows:-

1. Dr. Abir Bandopadhyay, Professor, Dept. of Architecture, NIT Raipur

2. Shri P. Kavishwar, Scientist E-1, Chhattisgarh Space Application Centre, CGCOST

3. Dr. Amit Dubey, Scientist D, CGCOST

The members also discussed about departmental setup for the Authority and the
need for experts to prepare the management plan of the selected wetlands in the State.
The members suggested inviting expressions of interest for this purpose. Members
suggested that esteemed State Government universities and Institutions may also be
called for this purpose. Not a single Ramsar site has been identified and declared in the

State, so for this, the proposal can be invited after discussing with Pandit Ravi Shankar
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Shukla University, Raipur, regarding the preparation of a complete proposal based on the
criteria of selection of Ramsar site. Also, not a single wetland in the State under the
Wetland (Conservation and Management Rules) 2017, prompt action is requlred in this
regard.

4. To prepare a departmental logo of the Authority and get it approVéd by putting it before
the chairman in the first meeting o% the Authority.

(Arun Kumar Pandéy)
Member Secretary
Chhattisgarh State Wetland Authority
Aranya Bhavan, North Block Sector-19

Nava Raipur, Atal Nagar

Copy to :-
1 P.A. to Minister, Dept. of Forest & Climate Change, Govt. of Chhattisgarh.

2. Deputy Secretary, Office of the Chief Secretary, Govt. of Chhattisgarh.

3 Additional Chief Secretary, Govt. of Chhattisgarh, Dept. of Water resource &
Irrigation.

Principal Secretary, Dept. of Forest & Climate Change, Govt. of Chhattisgarh.

Secretary, Dept. of Agriculture & Fisheries, Govt. of Chhattisgarh.

Secretary, Dept. of Panchayat & Rural Development, Govt. of Chhattisgarh.

Secretary, Dept. of Revenue & Disaster Management, Govt. of Chhattisgarh.

Secretary, Dept. of Urban Administration & development, Govt. of Chhattisgarh.

SOREE Y G TR

Secretary, Dept. of Tourism, Govt. of Chhattisgarh.

10.  Secretary, Govt. Of Chhattisgarh, Dept. of Forest & Climate Change.
1L Dr. K. Subramanium, Member, Stéte Planning Commission, Raipur.
12.  Director, Chhattisgarh Council of Science & Technology, Raipur.
1155 Director, Department of Fisheries, Raipur.

14. , Principal Chief Conservator of Forest (Wildlife).

15.  Member Secretary, Chhattisgarh Environment Conservation Board.
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Chhattisgarh Council of Science and Technology
e w9=, e T e, T=Y, TR (V) 492 014

Vigyan Bhavan, Yidhan Sabha Read, Saddu, Raipur (CG)y 492 014
Tek @F71-2972948, Fax: 07712972947, Ephs: 771207294148

E-mail: dgecost@gmail.com; Web: www.egeostaicin
No. {_l\_g%jccosr/zozz
Dated: 03/&2 /2022

To,
The Member Secretary
Chhattisgarh State Wetland Board,
Aranya Bhawan, North Block, Sector-19
Nava Raipur (C.G)

Sub: Details of Council's Strengths and Project budget outlay
Ref: As per the discussions held during World Wetland Day meeting
on 02/02/2022

With reference to the above please find enclosed herewith details of
Council's Strengths and Project budget outlay of Wetland Inventory Project.

For necessary action please.

Encle: As above

(As approved by the Director General)

%\@@v
(P. Kawishwar)
Scientist E-1

(P. KAWISHWAR)

Scientist E-1
Chhattisgarh Council of Science and Technology,

RAIPUR (C.G)
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Enclosure to Letter no, W 128 /CCOST/2022, Dated 03/02/2022

Present Technical Strenoths of the Council

IS ‘meed B mimneies Nomeimiy anr Fe s T ST e TN o -
GLS and Remote Sensing over the vears have served a useful wol for decision

support, Most
of the information is not available in a form that they can be directly depicted spatially over various
other layers. This information is mostly available in tabular format and spread over many
departments. GIS and Remote Sensing allows us to transform information from various sources to

one platform and enables decisions or planning exercises in a scientific and timely manner for the
benefit of the target group.

The Government of Chhattisgarh, aware of the vast potential of the natural resources in the
State and eager to develop a scientific system of monitoring, exploitation and management of its
resources is in a process of establishing a Chhattisgarh Space Applications Centre at Raipur under
the umbrella of the C.G. Council of Science & Technology vide GoCG notification no. 148,
12/07/2004 (enclosed). The Chhattisgarh Space Applications Centre of Chhattisgarh Council of
Science and Technology over the years has built in-house capacity to take-up tasks that are
information intensive and require scientific data interpretation skills for natural resource mapping
and GIS database creation. Over the years Council has been executing large number of ISRO, DOS
projects in the state and has been technical partner institution of NRSC, ISRO. The Council houses
hardware and licensed software pertaining to (i1S & Remote Sensing and over the years successfully
executed and implemented National and State Project.

The CCOST has also established Central Laboratory Facility (CLF) for Research and
Development activities in the State and support various line departments and students & faculty
members of various Universities and colleges. CLF has state-of-the-art analytical instrumentation
facilities for analysis of diverse samples including water, aromatic oils and solid samples.

Also the Council has sufficient scientific manpower to undertake Projects of State
significance and engage project staff at various levels (Junior Research Fellow, Senior Research
Fellow, Research Associate and Project Scientist) for timely completion of the scientific tasks.

Budget Estimates

SI | Components & Work Description Unit | Number & Description Amount
Rate (in Rs.)
1 | Satellite data cost (LISS-IV Mx with | 3500 64 scenes* x 3 seasons 6,72,000.00
5.6 mts spatial resolution) =192 scenes
2 | Cost of Satellite Data Interpretation, | 10100 192 scenes 20,88,000.00

GIS data creation & Manpower (JRF /
SRF /RA-1) for RS/GIS.

3 | Satellite Data and Vector data Analysis, | lump- Entire State 4,50,000.00
(H/'w & S/w and data storage) map |sum
generation.
4 | Project supervision lump- 13,20,000.00
sum

Page 1 of 4
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by | Components & Work Description Unit | Number & Description Amount
Rate (in Rs.)

5 | Open source Software coding, Front- - To be Developed in
end and Query module design for association with RRSC.
Wetland information system NRSC. Nagpur

6 | Water sample collection and Chemicals | 5000 per | To be initiated aller the | Not estimated at
and sample analysis (water analysis of | sample | selection of wetland this stage
W0 seasons)

Sub Total - 1 45,30,000.00

7 | Management Cost, Overheads and Institutional Charges 15% of Sub-Total-1 6,79,500.00
8 Grand Total 52,09,500.00
9 Say 52,10,000.00

“The estimated Number of Satellite scenes for the entire State may vary.

Proposed Fund Release Schedule -
| Fund Release Mile Stones | Amount for Release
| » . ) | (in Rs.)

| ™ inslallmem as project nitiation moneyv - 0% of uan(l total Ll)dlL of

receipt of 1" installment shall be considered pumu initiation date) ‘
2" installment and final installment of remaining amount within 10 days
| after submission ol Final Data

41.68.000

10,42.000 |

Bzmk Details for release of Project Fund

! Name ol Account Holder ( hhdttlw’u'h Counu] of Science and ILL_h_[_]_Q]L 'y
- Complete Contact Address | V]E\(m Bhavan, Vidhansabha Road. Saddu. Raipur (CG)492014 |
| District | Raipur | E-mail id _!'_dhu.()‘\l @gmail.com
'_ Telephone No. <91 771 2972940 _ Fax No. 0l 771 ’97’947 -
| PAN No: AAABCI252A (1‘»] No: | 24\/\1\8(‘1252\1/\ i
Acmunl Holder Name ;ﬁ (hlmtlmm;_rh_(_uunul of \u_u_pw and luhnoloQ Operative Account |
- Bank Account Number 150011092020 B - ) e Ly
: f_\pL. of Bank Account Saving 5
. Bank Name it Indusind Bank _ B
Br.mt.h Name | Shankar Nagar > z_Es -
' | IF SC e I\DBOOO 758 2 . i
\1[( R code numbu -1 4<)2274 )04

" Address of the Bank branch | Ground floor. Shop no. 1-8. Jeevan Apartuﬁém,“S_I;;-mkar Nagar,
Raipur (C.G.) 492 007

Page 2 of 4
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Summary of Activities taken-up by Council for Wetlands in the State

Council's involvement in the affairs of wetland in the State started from 26/082015 with
correspondence of the then PCCF & Nodal Ofticer for Climate Change. requesting Council to
extend technical support to SFRTI for selected wetlands along Mahanadi Basin. The task was

completed by the Council in the stipulated time frame.

Further. to take cognizance of the information required by the Honorable NGT (38T g9 /309y
ERT &< Y faver R WNOR Ud o UF algd &0 /309¢ TR T 99 %Y YRa TVaR o I @
FEROr A ASNE. #9) the then CCF (Eco-tourism) requested Council to provide information
(Tabular Data) on number of water bodies more than 2.5 ha. that are within forest and outside
the forests of the State on 07/06/2016. Subsequently, as a follow-up of the NGT case Council
was invited by the Forest Department. GoCG for one day consultation workshop held on
1570972016 for Wetland Identification & Assessment and Finalization of Criteria and Indicators
of Wetlands in the State. In the one day w orkshop. on behalf of the Council, P, Kawishwar made
a presentation on the status of water bodies in the State. With reference to the letter from the
Forest Department. GoCG Council also submitted Maps of Water Bodies and one page note as
metadata to the maps on 20/09/2016.

As per the directives issued by the Mol'F. Gol and request ol the Forest Department. GoCG
Council extended technical support in preparation of Brief Document of 05 Wetlands selected
during the workshop held on 15/09/2016. P. Kawishwar was assigned the task to be completed
in limited time span. [At Council's request Forest Department had released an amount of Rs.
49.968/- on 27/02/2017 for completion of this task].

As per the instructions of the then Director General, P. Kawishwar was directed to make the
presentation before Central Wetland Regulatory Authority (CWRA) on 13/02/2017. The P
Kawishwar accompanied the then PCCF (Wildlife and Nodal Officer Chhattisgarh Wetland
Conservation and Management) to MoEF. New Delhi and made the presentation of the 3

selected wetlands before invited members of CWRA

Subsequently, the then PCCF (Wildlife and Nodal Officer Chhattisgarh Wetland Conservation
and Management) during his visit (o the Council on 24/05/2017 informed that Chhattisgarh State
Wetland Authority has been Notified by GoCG and the process ol nomination of Members to the
CSWA is underway. To its response Council had volunteered to actively participate in the
acuivities of CSWA and extend all technical support on project basis. During this visit Council
had proposed a wetland coding pattern for the State on 29/05/2017.

As a suo-moto initiative Council forwarded a Technical and Financial proposal to the PCCF,
Forest Department, GoCG for initiating State wide inventor of wetlands in the State using high
resolution satellite images. The submitted proposal was of the twne of Rs. 68.40 Jakhs on
22/06/2017 vide letter no 104-105/CCOST2017.

Page 3 of 4
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Further, on 16/01/2021 the then Director General Sh. Mudit Kumar Singh and P. Kawishwar.
Scientist E-1 attended the 1™ meeting of Sate Wetland Authority chaired by the Hon ble Minister

Chhattisgarh Government and proposed for initiation of systematic Wetland inventory in the

State: at the invitation of Deputy Secretary, Housing and Environment Department.

After the affairs of Sate Wetland Authority were relegated 10 Bio-diversity Board. Forest and
Climate Change Department, GoCG Council participated presented the proposal for undertaking

systematic Wetland inventory in the State on 10/01/2022 and P. Kawishwar and Dr. Amit Dubey

were nominated at Technical member of Sate Wetland Authority vide letter no. @f/.E{Ta.(M

dated 18/01/2021.,
;@'L i

P. Kawishwar
(Scientist E-1)
(F’. KAWISHWAR)
Scientist E-1

Chhattisgarh Council of Science and Technology.
RAIPUR (C.6)
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296 BTG U993, % 12 errg 2004
F » Raipur, the Sth July 2004

NOTIFICATION

N0.2002/8 & T/2004 —~Chhattisgarh Goverament hiereby establishChhatlisgagh Space Applicutions Centre (CGSAC)
under the Chhattisgarh Council of Science & Technology (CCOST) for the following purpose :—

Lo Tocanry oautall work related 1o Remote Sensing Applications and GiS for rhe State of Chhautisgarh

a

2 Toecarry out work related to Satellite Communications for Training, Education und Health. ete. {57 the State of.
Chhallisgarh,
3, To take up the National projects within the State as well as out side the State. |

|
TG F T & 9 T 991 JEVER,
T, Ud. uSmatg, uiEe,

e N

WRIER | Yru w) dgA T, gt po v aet eass, weseTs 8 ufza e wntie— 1004
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Government of Chhattisgarh
General Administrative Department
Mantralaya, Mahanadi Bhawan
Nayu Ruaipur, Atal nagar, District Raipur (C.G.)

Noya Raipur, Atal nager, Dated |} /02/2022

F.No, 9-55/2016/1/5 :- In exercise of the power conferred under rule S (5) of the
Wetands (Conservation and Manugement Rules) rules 2017 (hercinafier Wetland
Rules) read with Environment (Protection) Act, 1986 (29 of 1986) and in light of
point 13 of tho guidelines issucd by Ministry of Environtment, Forest and Climate
Change (MoEF & CC) for implementing Wotland Rules, the State Government
hereby, declares Forost and Climate Change Department as the Nodal Department for
the manegemont of Wetland as memtioned in section 3 of the watland rules.

2/ The office of the C.G. State Biodiversity Board will act as sccretariat to the
State Wetland Authority.

A CO State Blodiversity Board shall be the implementing agency to carry
: a8 mentioned in the Wetland Rules.

By order and in the name of the
Governor of Chhl"hgnrh

SN \v?/’
(Sanjuy Agnwal)

Jolnt. Scerelnry
Government of Chhattisgarh

L(;cncral Administration Department

gr, Department of Forest and Climate Change Government of

. Department of Water Resource and lrrigation

arh.

piment of Forest and Climate Change Govermment ol

gulture and Visherles, Government of Chhattisgarh
hayat and Rural Development, Government of

Svenue und Disaster Munagoment, Government ol

ministration and Development, Clovermment ol

Y ﬂ]d Haviromment, Covermant ol s hhallisgarh
"*tt vermiment of Chhattisgarh

ﬂuwnunonl of Chhattisgarh

Planning Commission, Ralpur, Chhattisgurh
TR and Tevhnology, Ruipu

_"' bt sgarh

SRl

)t



14, Principal Chicf Conservator of Foresss W iidlife). Raipar Chbattisgarh.

15. Member Secretary, Chhattisgarh Environment Caonservation Board. Raspor.
Chhattisgarh,

16. Additional Principal Chief Conservator of Forest, Mimistry of Enviromnent, Forest
and Climate Change, Regional Office. Nagpur, Mabarsshera

17. Professor M.L. Nayak (Retd ), ex-Head of Department, School of Life Sciences,
Pandit Ravi Shanksr Shukia Univ crsity. . Raipur. Chhattisgarh.

18. Dr. Vinod Bothankar, Professor, Pandit Ravishanksr Shukla University, Raipor.

Chl:nmsgnh.
19. Mr. Mahit Sahu, Wetland Expert, Raipur, Chhatticgarh.
20. Member Secretary, Satet Biodiversity Board, Raipur, Chhmitisgach.

o
Joimnt Secretary
Government of Chhattisgarh

(General Administration Department
. J



(AdnEx- 5)

1014

CHHATTISGARH STATE WETLAND AUTHORITY
BRI VY dcave iR

Aranya Bhavan, North Block, Sector-19, Atal Nagar, Dist.- Raipur {Chhattisgarh)
IRUY Ha, e weifeh, WIER—19, AT AR, el TR (SRAETG)

Phone & Fax No. 0771- 2512807 Email : cgmsbdb@gmail.com
wHI® /S faa) /3. /06 AR, feqiw 18 /01 /2022
ufa,

BSICE)

BILIMEH, 99 Ud Sodryg uRad fawmr,
HATCY, AEF4] Had

fva—  wafen swiere dedtvs s & wrl @ wues ¥q 9 RW &
Alee fauTT vd geie amded ¥y e gRvd B 9|

Wei-  Bolie U AR U RN %7 SRS BHIE F No-9-55/2016/1/5
feqi® 17.12.2021

P BRI BRRIG VT Jeavs SdiRE @1 qafes frar T 2, e TR HF1
WAl 9 Ud Siefary uRadd T @ iR @1 FeveE vd wew |RE, 59
TSR 1€ W1 itRE @1 Taw aRE frgea frar mar €

IRT T GiaReT o9 U Sieraryg aRade waerd g1 99 Guidelines for
implementing Wetlands (Conservation and Management) Rules, 2017 & ﬁﬁ BHD
FHIP—15 B FER A A JTAvE 8] U Fred 9T Rirgifed wwm| sy
T Pl SR ARG A I8 W YT g1 £ 5 99 Rurr dedve @ wrof
%@Wﬁ"ﬂm@mﬁﬁsﬂﬂﬁaﬁwmwmrq?muaﬁwm%‘liﬁ
ﬂﬁmﬁéﬁv@wmweﬁwmﬁ%gwm%@ﬂﬁmﬁmmwﬁﬁ%
mzaﬁvaw&m%gﬁ@mqﬁaﬁﬁwaﬁ%ﬁﬁwaﬁﬁm
Waﬁ“@ﬁéﬁﬁfﬁﬁ%@wm%@mmw%@wqwmaﬂmwm
% |

T U9 # o9 © 5 FafeT Bl dedive srfiRe ¥ fuivs wewt
@ 950 fAE 10.01.2022 F ARG B T off T Tade v AT HY 9
Vd Sferarg aRacds faur, seiivTe e @ wHe e Yo v S 919 goiver
T fear o7 9 | Yo ¥ SN, B & Il & g deove & RreieT 8g
A T N . 5000 AR BT GAT N IR B wA ¥ | Mg uohd g
Weﬂ.q.W351/2o19,mwm%m@€aﬁmmmmw
mﬁaﬁﬁéﬁa%mwéﬁswzﬁmaﬁ%ﬁﬁmmm
@ Rty &1 s dw & 991 e o Bt A o uRe R ST anavas
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T &S YA BT I19q BIHAET BT SR 2 |
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CHHATTISGARH STATE WETLAND AUTHORITY

Aranya Bhavan, North Block, Sector-19, Naya Raipur Atal Nagar, {Chhattisgarh}

Phone no. 0771-2512807, Fax no. 0771-2512801
Website: www.cgsbd.in ~ Email-cgmsbdb@gmial.com

No./Jaiv.Viv. Bo./Wetland/06 Raipur, Dated. 18/01/2022

To,
The Secretary
Ministry of Forest and Climate Change
Government of Chhattisgarh
Nava Raipur, Atal Nagar
Sub:  Creation of a new budget head for work related to the protection and conservation of
wetlands and for declaring Department of Forest & Climate Change as Nodal
Department.
Ref: Order no. F. No 9-55/2016/1/5 dated 17.12.2021 of General Administration Department,
Govt. of Chhattisgarh.

The Chhattisgarh State Wetland Authority has been re-constituted by the above-
referenced order of the General Administration Department, State of Chhattisgarh.
Accordingly, the Hon'ble Minister for Forest and Climate Change is the Chairman, and
Member Secretary, Chhattisgarh State Biodiversity Board, is the Member Secretary of the State
Wetland Authority.

As per point no. 15 of the Guidelines for Implementing Wetlands (Conservation and
Management) Rules 2017 issued by the Ministry of Environment, Forest and Climate Change,
the Government of India, the State Government will designate a nodal department for the
Wetland Authority for the protection and improvement of the wetlands in the State. Therefore,
in reference to the state government's order, this office has sent the proposal to declare the
forest department as the nodal department for wetland-related works on which the action is
under process.

Since a budget head is also proposed to be created for wetland conservation-related works in
the future, it is therefore requested to declare Forest and Climate Change Department as the
nodal department for wetland-related works and create a separate budget head to carry out the
activities required to be undertaken under Wetland Rules and Guidelines issued by Ministry of

Environment, Forest and Climate Change.
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A Meeting of the expert members of the newly formed Chhattisgarh State Wetland
Authority was also held on 10th October 2022 to outline the objectives and set the agenda for
the first meeting of the State Wetland Authority to be held in the Chairmanship of Honorable
Minister, Department of Forest and Climate Change, Government of Chhattisgarh. In the
meeting, the estimated cost for conducting mapping and survey works was also submitted by
CG COST, which is to the tune of Rs 50 lakh. The Hon'ble NGT in O.A.No. 351/2019 Raja
Muzaftar Bhat Vs. State of J & K & Ors. also directed the compliance of Wetland Rules and
Guidelines issued by Ministry of Environment, Forest and Climate Change, Government of
India and to prepare an inventory of all the wetlands in the state. Therefore, along with
declaring the Forest Department as the nodal department, creating a budget head for other field

works is also requested.

Enclosed: As above.
(Arun Kumar Pandey)
Member Secretary
Chhattisgarh State Wetland Authority,
Nava Raipur, Atal Nagar



CHHATTISGARH STATEIFETLAND AUTHORITY (Annex-6)
BalgTe U deavs AR

Aranya Bhavan, North Block, Sector-19, Atal Nagar, Dist.- Raipur (Chhattisgarh)
avvy g, el wife, Gace-19, 5741 WAYR, Acd TR (wwiRma)

Phone & Fax No. 0771-2512807 Email - castatewetiand@gmail.com
HH(®B / ATAVS / Q2. ~ qar, faAid 04/ 02/ 2022
ufa,

gfd,

BTSN,
a ud sletary aRads
AT, TBIAE d,
3Teel IR, Fdl VAU,
R woq ® dedvs @ wden ¥ wafwme fawnT wenfirer  uRe
(Chhattisgarh  Council of Science and Technology) A Jar o Had
Al 919 |
gof- 1 NS YR IR G fa @® AT BHD FNo-9-55/2016/1/5,
Freics 17.12.2021 ERT BelnTg We dedve iRl o1 g |
. FeiiRE @ fEs el @) doa Reid 10.012022 F WIS |

Frgriaia G & Rb wellRiing URE AR SRR T @ e e
E NG9.55/2016/175 RFtiay 17.12.2021 b gIRI BT ¥e deAvs JRifREl of EQRA
Rear aan &1 gefed onam aral ARiiRE & sreder ARG ¥l o9 Td Sfedry
aRade P, Sueger e afid Bl URE ql SRIRE @1 wHew wfera
arRieaRiS A @ wow ufag ¥| AR dedve AR F 5 ¥HIw SEEical
qeey A By

salleTe Jedve SR & fdvs wawll @ Jea fAais 1001.2022 @
it < TE | 355 F RiRA B Sl ik o wat @ g | Iede 8
Ry e ST taRon, a9 ud rerarg aRada ey o) sfRgEe R 26 Ridar
2017 @ gRI 3T iy wRarel AR wde Frw 2017 sfgfaa A 1a g s
Gie 4 & AR Jedvg iR a1 yrfis ol U & wnfr amd fil & el
Sare R S ¥ 1 gud afiRa e eI yatarer @ ud Sterary uRadT Harer
2RI O Guidelines for implementing Wetlands (Conservation and Management) Rules,
2017 @ g w4 (22 A 31) F RY I A& & waT 7§ & G AeATS B
RefRe e ae SRR AaR fear oiFn 31 SiRA & fdws wgwl @ dob
feiiar 10012022 ¥ uE <gga R wan B, 4 vaftare fasnT vd drenfier uRyq
(C.G.COST) 3w R @) Y we & 9 g8 i 2y aeple &U A e 8 A
7% Brl C.G.COST & e | gl S Tl & | Seel@riid 2 f5 C.G.COST 71 4d
N gw waw # @ Rpar ¥ ISRO, QG B g § dar {6 T AR
ot Teay @ ST B SFER 9d ¥ 35534 @A dedvs 8 R & 27823
g 25 AR A M AU B §1 g1 Jedvs o I ud e da
sy AR B¥ a1 b WA plec & AraT A fbar Hill g, R 8y slardey,
Sl aie o W@d We qedve iR & dax N & & g1 AR ®. 5210000/
1 WIS TR far war v
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CHHATTISGARH STATE WETLAND AUTHORITY
BdlTe WIsd deave IRl

Aranya Bhavan, North Block, Sector-19, Atal Nagar, Dist.- Raipur (Chhattisgarh)
aRvy wg+, e wifd, Gaex—19, 91 TR, Fed TR (BAGTE)

Phone & Fax No. 0771- 2512807 Email : camsbdb@gmail.com
HHIS /U%. 4.—215 /vl faal. / AL Wy, feTia (4/02 /2022
gi,

IR JT & I WRETD

(far / =ore)

a1 YAYR Jed TR
fawo— Jeoive & TReIT U9 Haed Hedl Pl vg T goie wg giod $ee e |
Fav— BTG W9, IR YR {9 &1 $ied $Hie F. No.9-

55/2016/1/5f¢=Te® 17.12.2021
eY B ENT BUNg o deaive RIiRE &1 Faved far a1 B | e srgaR iR
P YA JEEIT HA, 99 U9 Siorarg, gikaas [T den e e & w9 H BRI el
Siafafeuar i€ © gaw 96g @ w9 § AT S T 8| RT Ied 9dieRvl, 99 T
Sieldrg gRadd H3Tld §NT ORI "Guidelines for implementing wetlands (Conservation and
Management)Rules,2017 331%!@35’-11_65 15 & WWWW%@WWW
frgifed o " o9 B JTAvE & R T4 WaHH B USU UME UE Ared oM Bt
B ST WA B WEAT ey & IRUEd 3 deove et Bt & forl o faviT &1 rea

T it oo 3g UNaTe 39 SRTEd g1 URE & T o o W aRiare) ik
=

AT BUNTTE U dedvs RS @ fRms! @ ok e 10.01.2022 #
39 919 W Tl Q4 AeH aa @I TS, B deelte wod 2017 B Y & e H ISg &
wder FR URW fFm OR wiiw W v @ dedve ¢ RV U9 |ade g AR @
HETIHA DT WA §I IOl B a9 7 Giord [ o geanfia ® | Fawfed seivmTe I
Jeovs 3RS & gR1 USU @ Ucolve @ WiHied, A, doie WM 99Nl 7 S9@
feraraa &g 9y 202223 # IR &. 10.00 FRIE & TG FT JFAN B |

FOAT Yo TG BT AR B AT TR F R B |

e SRR |

(armor qUgy)
g
4T YUY, 3T TR
Kavita\Wetlan Draft 6
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a8 202223 & g9 A AT wg w@iw@d g wEadTfad @ wET

- | BTG YT deave fiRe) ® BRI WIS & acolvey BT WRE

T v geu |
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CHHATTISGARH STATE WETLAND AUTHORITY
Aranya Bhavan, North Block, Sector-19, Naya Raipur Atal Nagar, {Chhattisgarh}

Phone no. 0771-2512807, Fax n0.0771-2512801
Website:www.cgsbd.inEmail-cgmsbdb@gmail.com

No./Jaiv.Viv. Bo./ 16 Raipur,Dated 04/02/2022

To,
APCCF
(Finance/ Budget)
Nava Raipur, Atal Nagar

Sub: Creation of a new budget head for work related to the protection
and conservation of wetlands.
Ref: Order no. F. No 9-55/2016/1/5 dated 17.12.2021 of General

Administration Department, Govt. of Chhattisgarh.

The Chhattisgarh State Wetland Authority has been re-constituted by
the above-referenced order of the General Administration Department, State
of Chhattisgarh. Accordingly, the Hon'ble Minister for Forest and Climate
Change is the Chairman, and Member Secretary, Chhattisgarh State
Biodiversity Board, is the Member Secretary of the State WetlandAuthority.
As per point no. 15 of the Guidelines for Implementing Wetlands
(Conservation and Management) Rules 2017 issued by the Ministry of
Environment, Forest and Climate Change, the Government of India, the
State Government will designate a nodal department for the Wetland
Authority for the protection and improvement of the state's wetlands.
Therefore, in reference to the state government's order, this office sent the
proposal to declare the forest department as the nodal department for
wetland-related works on which the action is under process.

In the meeting of experts of Chhattisgarh State Wetland Authority
dated 10.01. 2022, members discussed and agreed to start the survey work
of the wetlands in compliance with Wetland Rules 2017, Furthermore, given
the need for funds to conserve and promote the state's wetlands in the
future, a new budget head needs to be created.

The rough estimate for inventorization, demarcation, mapping,
preparation of management plan of wetlands of the state by the newly
formed Chhattisgarh State Wetland Authority for the year 2022-23 is to the
tune of Rs. 10 crores.

It's a Kind request to send the said proposal to the government.
Enc: As above.

(Arun Kumar Pandey)
Member Secretary
Chhattisgarh State Wetland Authority,
Nava Raipur, Atal Nagar
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Proposal to create a new head under the existing budget for 2022-23.

Name of Plan . | Protection, Promotion, and_M-anager_rQlt_ of the state's wetlands |
by Chhattisgarh State Wetland Authority.

=2

5. | Plan Estimate : | Rs. 10 crores for the year 2022-2023.

wn

The obj?ctive of the | : | Inventorization, Demarcation, Mam MRdZﬁEhE

Pan works as given in Guidelines for implementing Wetlands
(Conservation and Management ) Rules,2017 issued by
MoEF&CC.

| Brief d&ription of . | The Chhattisgarh State Wetland AuthEty—‘hfash—bee—n?*_.

LS } |

the plan constituted as per order no. F No-9-55/2016/1/5 dated

17.12.2021 issued by General Administration Department of
State of Chhattisgarh with Minister for Forest and Climate
Change as its Chairperson, Chief Secretary of the state as its Vice

Chairman, 12 Ex-officio members, five technical members, and

the Member Secretary of the State Biodiversity Board nominated

as the Member Secretary of the State Wetland Authority.

As per point no. 15 of the Guidelines for Implementing Wetlands
(Conservation and Management) Rules 2017 issued by the
Ministry of Environment, Forest and Climate Change, the
Government of India, the State Government will designate a
nodal department for the Wetland Authority for the protection
and improvement of the state's wetlands. In reference to the state
government's order, this office sent the proposal to declare the
forest department as the nodal department for wetland-related
works on which the action is under process.

In the meeting of experts of Chhattisgarh State Wetland
Authority dated 10.01. 2022, members discussed and agreed to
start the survey work of the wetlands in compliance with Wetland
Rules 2017. Furthermore, given the need for funds to conserve
and promote the state's wetlands in the future, a new budget
head needs to be created.

The rough estimate for inventorization, demarcation, mapping,

preparation of management plan of wetlands of the state by the

newly formed Chhattisgarh State Wetland Authority for the year
2022-23 is to the tune of Rs. 10 crores.

4. 'Turi_saicﬁon of work

o[ Whole Chhattisgarh.

Source of Finance 1 10-2406 forest and wildlife (.......... | Works of Wetland Authority ‘
#14- subsidiary grant 012 other grants in amount Rs. 10 crores
Provision is proposed to be made. ‘
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Wetlands are unique, productive ecosystems where—ter?strial_
and aquatic habitats meet and play a critical role in maintaining
the ecosystem and support a wide range of biodiversity. Wetlands
are the primary habitat for most waterbirds and crucial habitat
for migratory species. In addition, wetlands provide multiple
ecosystem services like water purification —groundwater
replenishment, and wetlands have high recreational, historical,
scientific, and cultural value. The plan will also generate the
wetland eco-tourism and help promote environmental awareness
related to water conservation in the state. Wetlands are also
important from the Ramsar convention point of view to which

India is a signatory.

(Arun Kumar Pandey)
Member Secretary
Chhattisgarh State Wetland Authority,
Nava Raipur, Atal Nagar
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